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MUMBAI   |   WEDNESDAY, 28 AUGUST 2019

SOBHAGYA MERCANTILE LIMITED
(CIN: L51900MH1983PLC031671)

Registered Office: 61, Mittal Towers, B Wing, 210, Nariman Point, Mumbai-400 021. 
st(Old Address: 1/25 & 1/26, 1  Floor, Tardeo Air Conditioned Market Society, Tardeo Road,

Mumbai-400 034),
Tel No.: + 91 22 5630 1060/6630 1060; E-Mail ID: sobhagyamercantile9@gmail.com;

Website: www.sobhagyamercantile.com

Place: Mumbai
Date: August 27, 2019 gr
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Recommendations of the Committee of Independent Directors (“IDC”) on the Open Offer to the 
Public Shareholders of Sobhagya Mercantile Limited (“SML”/“Target Company”) under 
Regulation 26(7) of SEBI (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and 
subsequent Amendments thereto [“SEBI (SAST) Regulations, 2011”/“Regulations”].

1) Date August 27, 2019
2) Name of the Target 

Company (“TC”) Sobhagya Mercantile Limited

3) Details of the Offer pertaining
to TC 

The Offer is being made by the Acquirers in terms of Regulation 
3(1) and 4 of the SEBI (Substantial Acquisition of Shares and 
Takeovers) Regulations, 2011 for acquisition up to 62,400 Equity
Share of `10.00 each representing 26.00% of the Equity Share  
Capital/Voting Capital of the Target Company at a price of `10.00 
(Rupees Ten only) (“Offer Price”), payable in cash.   

4) Name of the Acquirers 1) Mr. Shrikant Bhangdiya : Acquirer 1
2) Mrs. Aarti Shrikant Bhangdiya : Acquirer 2
3) Mrs. Megha Miteshkumar Bhangdiya : Acquirer 3
4) Mrs. Sonal Kirtikumar Bhangdiya : Acquirer 4
5) Mrs. Manisha Omprakash Maniyar : Acquirer 5

5) Name of the Manager to the 
Offer

Mark Corporate Advisors Private Limited

Members of the Committee 
of Independent Directors

1)

Mrs. Suvarna Shinde

: Chairman
2)

Mr. Devanshu Bansal
: Member

7) IDC Member’s relationship
with the TC (Director, Equity
shares owned, any other
contract / relationship), if any

8) Trading in the Equity shares/
other securities of the TC by
IDC Members

No trading in the Equity Shares of the Target Company has been
done by any of the IDC Members.

9) IDC Member’s relationship
with the Acquirers(Director,
Equity shares owned, any
other contract / relationship),
if any

None of the IDC Members are Directors in companies where
nominee of the Acquirers are acting as Director(s) nor have any
relationship with the Acquirers in their personal capacities.

IDC members are Independent Directors on the Board of the Target
Company. They do not have any Equity Holding in the
Target Company. None of them have entered into any other
contract or have other relationship with the Target Company.

10) Trading in the Equity Shares/
other securities of the Acquirers
by IDC Members

Nil

11) Recommendation on the Open
offer, as to whether the offer
is fair and reasonable IDC is of the view that Open Offer is fair and reasonable.

12) Summary of reasons for 
recommendation

IDC has taken into consideration the following for making the
recommendation: 
IDC has reviewed (a) The Public Announcement (“PA”) dated June
14, 2019 in connection with the Offer issued on behalf of
the Acquirers (b) The Detailed Public Statement (“DPS”) which
was published on June 21, 2019 and (c) The Letter of Offer
(“LoF”) dated August 20, 2019

Based on the review of PA, DPS and LoF, the IDC is of the opinion
that the Offer Price of `10.00 (Rupees Ten only) per Equity Share
offered by the Acquirers (more than the highest price amongst the
selective criteria mentioned under Justification of Offer Price) is in
line with the regulation prescribed by SEBI under the Regulations
and prima facie appears to be justified.

13) Details of Independent
Advisors, if any None

14) Any other matter(s) to be 
highlighted None

To the best of our knowledge and belief, after making proper enquiry, the information contained in or 
accompanying this statement is, in all material respect, true and correct and not misleading, whether 
by omission of any information or otherwise, and includes all the information required to be disclosed 
by the Target Company under the SEBI (SAST) Regulations, 2011.

For Sobhagya Mercantile Limited
Sd/-

Devanshu Bansal
Chairman-IDC

6)

NOTICE
Sub.: Transfer of unclaimed dividend and/or equity Shares of the Company to the Account of the Investor 
Education and Protection Fund (IEPF) Authority (IEPF) Authority 
Notice is hereby given pursuant to the provisions of the Investor Education and Protection Fund Authority (Accounting, 
Audit, Transfer and Refund) Rules, 2016 as notified by the Ministry of Corporate Affairs as amended from time to time
(“the Rules”).   
As per the Companies Act, 2013 and Rules, all shares in respect of which dividend has not been paid/ claimed for seven
consecutive years or more shall be transferred to the account of Investor Education and Protection Fund (IEPF) Authority.
In case where there is a specific order of court or tribunal or statutory Authority restraining any transfer of such shares and
payment of dividend or where such shares are pledged or hypothecated under the provisions of the Depositories Act, 1996,
the Company shall not transfer such shares to the Fund.
Accordingly, the corresponding shares on which the dividend was declared by the Company during the financial year
2012-13 is unclaimed for a period of seven consecutive years shall be transferred to the IEPF Authority.
The list of unpaid/unclaimed dividend and the shares that are liable to be transferred to IEPF are also available on the
website of the Company i.e. www.vedantalimited.com.
In case the Company does not receive any communication from the concerned shareholders by October 15, 2019 or such 
other date as may be extended, the Company shall, with a view to comply with the requirements as set out in the IEPF
Rules, shall transfer the shares and unclaimed dividend amount to the IEPF Authority without any further notice as per the
procedure laid by IEPF Authority.
In case shares held in physical form: Those shareholders who hold shares in physical form and whose shares are liable
to be transferred to IEPF Authority, may note that the Company shall issue new share certificate(s) in lieu of the original
held by them for the purpose of demat prior to transfer to IEPF Authority as per the IEPF Rules. Subsequently, the original
share certificate(s) in name of the respective shareholder(s) stand(s) cancelled and shall be deemed non-negotiable.
In case shares are held in Demat mode: By transfer of shares directly to Demat account of IEPF Authority with the help
of the Depository Participants.
The concerned shareholders may note that, they can claim such transferred shares(s) along with the dividend(s) from the
IEPF Authority after complying with the necessary procedures as prescribed by the Rules. The full details of such process
are available at www.vedantalimited.com
For any queries on the subject matter,
a) you may contact the Registrar & Transfer Agent(s): M/s Karvy Fintech Private Limited, Unit: Vedanta Limited,

Karvy Selenium, Tower-B, Plot 31-32, Financial District, Gachibowli, Nanakramguda, Hyderabad – 500032.
Tel: +91 40 67162222; Email id: einward.ris@karvy.com. 

b) members may also write to the Company at the registered office or send an e-mail to comp.sect@vedanta.co.in.
For Vedanta Limited

Place: Gurugram Prerna Halwasiya
Date: August 28, 2019 Company Secretary & Compliance Officer

Regd. Office: 1st Floor, ‘C’ Wing, Unit 103, Corporate Avenue, Atul Projects, Chakala, Andheri (East), Mumbai-400093
Phone No. +91-22 6643 4500 Fax: +91-22 6643 4530; Website: www.vedantalimited.com; email id: comp.sect@vedanta.co.in
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